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Civil Suit No. 207/19
MAMTA Vs RAJ KUMAR AND ORS

Through Cisco Webex Video Conferencing
25.09.2020

~ Since the matter was adjourned en-bloc due to pandemic covid-19
situation, therefore, the ordersheet during the lockdown period is not on
record.

Present: None for the plaintiff.
Sh Aayush Khetrapal, Ld. Counsel for the Defendant no. 1.
Defendant no. 2 is unserved.

Ld Counsel for the Defendant no. 1 submits that his WS is already
on record. Further the record reflects that D-2 is not served.

Issue Summons to the defendant no. 2 through electronic
mode i.e. email and whatsapp for 07-01-2021.

The counsel for the plaintiff is directed to file an affidavit with
regard to service of defendant no. 2 through email and whatsapp and
also that the email IDs and whatsapp numbers of defendant no. 2
provided by him are correct to his knowledge.

Let replication to the WS filed by the defendant no. 1 be also
filed by the plaintiff on or before the next date of hearing with an
advance copy to the Ld Counsel for defendant no. 1 at least ten
days in advance to the next date of hearing.

o

(Manish Sharma)
ADJ-01/West
THC/25-09-2020




EX 547119

UMIT LUTHRA S/O LT SH V.K LUTHRA Vs, GUNEET SINGH KHURANA
Through Cisco Webex Video Conferencing
25.09.2020

Since the matter was adjourned en-bloc due to pandemic covid-19

situation, therefore, the ordersheet during the lockdown period is not on
record.

Present: Sh Ritesh Oberoi, Ld Counsel for the DH.

It is submitted by the Ld Counsel for the DH that certain
installments are still pending against the JD.

Issue notice to the JD through electronic mode i.e. email and
whatsapp for 27-11-2020.

The counsel for the DH is directed to file an affidavit with regard to

service of JD through email and whatsapp and also that the email IDs
and whatsapp numbers of the JD provided by him are correct to his

knowledge.

(Manish Sharma)
ADJ-01/West
THC/25-09-2020



























































































